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Title: Atrocities on dalit students by police in Bihar.

SHRI CHIRAG PASWAN (JAMUI): Thank you so much, Deputy Speaker, Sir. It is a burning issue concerning the students of my State. I request you
to give me two minutes extra.
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HON. DEPUTY SPEAKER:

Shri Sharad Tripathi,

Shri Chandra Prakash Joshi,

Shri Sudheer Gupta,

Shri Rodmal Nagar,

Shri Bhairon Prasad Mishra,

Shri Ashwini Kumar Choubey and

Kunwar Pushpendra Singh Chandel are permitted to associate with the issue raised by Shri Chirag Paswan.
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HON. DEPUTY-SPEAKER: Shri Sharad Tripathi is permitted to associate with the issue raised by Shri Rajesh Ranjan.



